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PAPERS LAID ON THE TABLE 

1. STATEMENT   ON   ACTION   TAKEN   OR PROPOSED 
TO BE TAKEN BY THE GOVERNMENT OF INDIA ON THE 

RECOMMENDATION ADOPTED BY THE I.L.O.  
CONFERENCE. 

2. MINISTRY OF FOOD AND AGRICULTURE 
NOTIFICATIONS 

THE DEPUTY MINISTER FOR LABOUR (SHRI 
ABID ALI) : Sir, I beg to lay on the Table a Statement 
on action taken or proposed to be taken by the 
Government of India on the Recommendation adopted 
by the I.L.O. Conference at its 37th Session held in 
Geneva in June. 1954. [Placed in the Library. See No. 
S-448|55.] 

THE MINISTER FOR FOOD AND AGRICULTURE 
(SHRI A. P. JAIN): On behalf of my colleague Shri M. 
V. Krishnappa, I beg to lay on the Table, under sub-
section (6) of section 3 of the Essential Commodities 
Act, 1955, a copy each of the following Notifications 
of the Ministry of Food and Agriculture: — 

(i) Notification S.R.O.   No.   3406, dated the 1st 
November, 1955. 

(ii)  Notification  S.R.O.  No.  3407, dated  the  
1st  November,   1955. 

[Placed    in    the  Library.   See    No. S-451/55.] 

THE     STATES     REORGANISATION 
COMMISSION'S       REPORT,     1955— 

continued 

 


